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Mr. Speaker: Now, papers to be laid
on the Table,

12.35 hrs
PAPERS LAID ON THE TABLE

ANNUAL l{ErORT AND ANNUAL ADMI-
NISTHATION REPORT OF Kuapr aAnD
ViLrace InpusTiies CoMMISSiON

The Minister of Law and Soclal Se-
curlty (Shri A, K. Semn): Sir, | beg
to lay on the Table & copy each of
the following papers:- -

(1Y Annunl Report of the Khadi
and Village Industries Com-
mission for the year 1963-64
together  with Stutistical
Statements, under sub-scction
(3) of Section 24 of the
Khadi and Village [ndustries
Commission Act, 1958.
[Placed in Library. see No.
LT-4468/65].

{2) Annual Administration Re-
port of the Khadi and Village
Industries Commission for
the year 1964. Placed in
Library, See No. LT-4470/
65].

NOTIFICATION UNDER KERALA SurvVEY
AND Bounpawmes Acrt

The Minjster of Food and Agricu]-
tare (Shri C. Sobramaniam): Sir I
beg to lay on the Table:—

(1) a copy of Notification No.
SRO 255/64 published in



